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Title: Need for a comprehensive plan for the settlement of the slum dwellers living along the railway lines in cities
and metropolices of the country, especially in Nagpur.
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MR. SPEAKER: There is no point of order in 'Zero Hour'. Please sit down.

...(Interruptions)

MR. SPEAKER: There is no provision in the rules to raise a point of order during 'Zero Hour' because there is no
such provision as 'Zero Hour' in the rules.
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